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sought to be controlled by issue of grain
fro,, public stocks at subsidised prices.

Drought and famine conditions in
Rajasthan

689. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether a Central team recently
visited Rajasthan to assess the drought
and famine conditions in the State; and

(b) if so, -what is the result of the
assessment made and what is the nature
and extent of the Central assistance
given/proposed to be given to the
Rajasthan Government to meet the
situation?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICUL-TURE
AND COOPERATION (SHRI
YOGENDRA MAKWANA): (a) and (b)
During 1985-86, the Government of
Rajasthan have submitted Memoranda
twice. In response to first Memorandum,
a Ceiling of Central assistance of Rs.
25.87 crore has already been sanctioned
on the basis of Report of Central Team
and High Level Committee. In response
to 2nd Memorandum, a Central Team
visited the State from I4th to 17th Nov-
ember, 1985 and its Report is awaited.

Government's policy to boost produc-
tion of food and other™ agricultural
products

690. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether it is a fact that the
commercial organisations of private
sector have suggested to Government that
the corporate sectdfr may be allowed to
develop fallow agricultural land; and

(b) if so, what is Government's policy
in this regard and whether Government
propose to accept the suggestion so as to
boost production
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of food and other agricultural produce
in the (country?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL
TURE AND COOPERATION (SHRI
YOGENDRA MAKWANA): (a) Yes,
Sir.

(b) Since land allotment is a State
subject, such suggestions are dealt by the
concerned States.
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